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(b) No, Sir. Odi'8si dance recital'S will 
be featured in paris on Sel)tember 21st and 
22nd. 1985. 

(c) Among the performing arts forms 
of Andhra Pradesh to be represented

l 

in the 
Festival of India in France and USA are 
Andhra Shadow Puppets and Kuchipudi. 

Night landing facilities in Visakhapatnam 
Airport 

4433. SHRI S. M. BHATTAM : Will 
the Minister of TOURISM AND CIVIL 
A VIATION be pleased to state: 

(a) whether Government are pro~ 

posing to provide night ILtnding facilities to 
the flights dt Vlsakhapatnam (A P.) Air
port; and 

(b) whether in view of the growing 
importance dnd lncrea~e In tr o.lffic, Govern .. 
ment propose to make any improvements 
at this Airport? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRr ASHOK 
GEHLOT) : (.1) No, Sir. 

(b) The work of resurf..lcing of the 
existing main runW.1Y has been completed 
and Illdian Airlines are presently operating 
Roeing 737 aircraft to VisLlkhapatnam. A 
new terminal building and technic.).l block 
are at the final stages of completIOn. 
Other facilities like the exten!)ion of the 
car park, a standby generator and an 
operational wall are proposed to be taken 
up !n the Seventh Plan. Provision has 
also been made for equipment like 
approach systems, fire-fighting facilities 
and security gadgets in tnc Seventh PJan. 

Manufacturing of solar cells 

4434. SHRI B. V. DBSAI I: WHJ the 
PRIME MINISTER be pleased to state ~ 

(a) whether it is a fact that the 
private sector will be allowed to manu~ 
facture solar ceils, currently manufactur
ed by the Bharat Heavy Electrical. Limit
~ anil tile Central ~le~t.r(;)ftics l,itnited i 

(b) if so, whether Government Itave 
taken a final decision in the fRtrtter; and 

Cc) if so, the details thereof? 

TaE M1NTSTER OF STAT!! IN THE 
MINISTRY OF SCIENCE AND TECH· 
NOLOGY AND IN THE DEPA&T ... 
N1ENTS OF OCEAN DEVELOPMENT. 
ATOMIC ENERGY, SPACE AND ELEC. 
TRONICS (SHRI SHIVR.AJ V. PATLL): 
(a) to (c). According to t.no policy already 
in existence, there is no bar on the man.
facture of solar cells by the private .ctot'. 
Applications for industrial licences are 
considered on merits using the criteria of 
production costs. demand and techno
logy. 

Inclusion of OI-CbJki .. Script In vm Schedule 

4435. SHRI SIDHALAL MURMU: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Union Go¥ernment 
have any proPQsal to include OL-CHIKt
(OL-SCRIPT) of Schedule Tribes as lan
guage and script of Santhal in the VIII 
Schedule of the Constitution ; and 

(b) if so, when and the dct.iils there .. 
of? 

THE MINISTER OF ST A TB IN THE 
MINISTRY OF INDUSTRY AND CON .. 
PANY AFFAIRS AND IN THE MINIS
TRY OF HOME AFFAIRS (SHRI ARIP 
MOHAMMAD KHAN) : Ca) NG, Sir. 

(b) Question does not ariBe. 

Delay ia Indian Airllaes FHght No. 411 

4436. SHRI KALI PRASAD PAN
nEY : Will the Minister of TOURISM 
AND CIVIL A VIATION be pJeased to 
state: 

(a) whether Sight No. 410 of Indian 
AirHnes took ofF from Patna on 19 July. 
1985 ten and a half hours late; 

(b) if 501 the re~soq8 thereof; 




